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NATIONAL COMPANY LAW TRIBUNAL
AHMEDABAD BENCH '
COURT 1 I

Cb.AppeaI 13_9 of 2020

B 'Coram MADAN BHALCHANDRA GOSAVI MEMBER (JUDICIAL)
' : VIRENDRA KUMAR GUPTA MEMBER (TECHNICAL)

‘ ATI'ENDANCE CUM-ORDER SHEET OF THE HEARING BEFORE THE AHMEDABAD BENCH OF THE
o NATIONAL COMPANY LAW TRIBUNAL ON 31 03 2021 ' , .

Name Offt'heCompany:‘viv . i Krlshna Gopal Mor :
' Ry e (Slddharth Polytevat Ltd)
, A e » : ROC G‘ujarat. ‘
section:  25)(3)of CompaniesAct, 2013
f
t
§
ORDER

i Leamed PCS Mr. Dhrren Dave appeared for Petrtroner

' Learned PCS Mr S. K Jaln appeared for Respondent 1 to 4 & 11 to 12

: . ThlS apphcatron is belng opposed by the Respondents hence, it requlres hearrng :
* in detailed manner. Parties are d1rected to appear physically if possible. This

 matter be heard at length and in contmuous manner. Accordmgly, this matter is
‘,,adjourned SR A o o ~ |

o'l‘ vMatter to appear forfurther con51deratlon on 07062021

(MADANB GOSAVI) Ea

'Prakash ‘

MEMB R ECHNICAL) - MEMBER (JUDICIAL)




